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14, Scientific llustration and
Educational Technology,
D-332, Defence Colony,
New Delhi-110024

1,50,000

15. First Indian Public Health Congress,
Calcutta.

3,75,000

16. TORCH, 50,000
45, Friends Colony, Flat No. 2,
New Dethi-110066.

17. Health for all Organisation,
Arong,
Manipur

18. Indo-National Sacio Economic
Foundation,
A/8, Ashok Nagar,
Bhubaneshwar-751000

1,76,000

2,50,000

19. Programme Ethical Academic
and Cultural Enterprises,
Quazi Street, Saharanpur,
(Uttar Pradesh).

20. Mirage Art Gallery,
155, Defence Colony,
Flyover Market,

New Delhi-110024

21. Jain Shakti Vahini, A/139, 34,700
Shivalik, Malviya Nagar,
Opp. Aurbindo College, New Delhi.

1,20,000

5,62,600

DEGEMBER 6, 1998

41,984,150

to Questions 362

Persons Convicted for Heinous Crimes

1468. SHRI ANNASAHEB M.K. PATIL: Will the
Minister of HOME AFFAIRS be pieased to state:

(a) the number of person convicted for heinous crimes
during the last three years; State-wise;

(b) the number of Forensic Science laboratories
functioning in the country, State/UT-wise;

(c) whether the Government propose to change police
training module to increase conviction rate of heinous
crimes; and

(d) it so, the details thereof?

THE MINISTER OF HOME AFFAIRS (SHRI L.K.
ADVAN!I): (a) Available information is given in the enclosed
Statements | to il

{b) A Statement-IV contianing the requisite information
is enclosed.

(c) and (d) "Public Order* and "Police" are State
subjects as per the Constitution of India. As such, the
registration, investigation, detection and prevention of crime
is primarily the responsibility of the State Governments. It
is essentially for the State Govemments to tailor their
training methodology to suit their requirements. However,
the Govemment of India, apart from sending advisories,
has been providing financial assistance 4o the State
Govemments for strengthening their policing infrastructure
including forensic science laboratories. Training in forensic
Science is also provided to State level officers through
the National institute of Criminology and Forensic Science
and Bureau of Police Research and Development.

-~ J‘

Statement-/ &

Persons -convicted under heinous Crimes during 1995

S SUaeUTIChy Wede  Ammg  CH. Not Kiwphy Oscoly  Preoas  Rotbey Rl Ason  Tol
No To coned  Amourtng & tion &
Murder 10 Murder Abduction Assondly

\ for Decolty
1 2 3 4 5 7 8 . 9 10 11 12 13
1. Andhra Pradesh 996 385 19 197 159 874 0 556 3673 383 7222
2. Arunachal Pradesh [ 1 1 2 0 0 6 1 0 17
3. Assam 251 45 60 79 74 7 100 1127 25 1773




383 Whitten Answers AGRAHAYANA 17, 1920 (Saks) to Questions 354
1 2 3 4 5 6 7 s 9 10 1 12 13
4. Bihar 2161 2243 400 615 811 20663 202 681 8192 0 17970
5.  Goa 14 1 0o 1 0 5 0 0 87 7 105
6.  Guiarat M1 104 0 3 73 2 0 @ 0 1428
7. Haryana 49 201 6 94 6 28 20 @ 30 43 1314
8.  Himachal Pradesh 21 18 0 15 3 0 0 5 o8 0 148
9.  Jammu & Kashmir 3 23 1 8 1 0 0 ] 2 :o 92
10.  Kamataka 238 35 0o 37 1 26 0 32 1049 3 1421
1. Korala 252 208 3 & 8 8 10 32 2372 26 2008
12, Madhya Pradesh 2286 2400 126 845 287 188 158 587 4838 373 12188
13.  Maharashtra 914 306 7 141 75 153 4 340 3786 106 5801
14, Manipur 0 0 0 0 0 0 0 0 0 0 0
15.  Meghalaya 0 0 0 0 1 19 15 7 e o 2m
16.  Mizoram ] 2 1 9 1 1 0 (] 0 5 33
17.  Nagaland 11 7 11 8 14 0 ] 1" 0 188
18.  Orissa 274 203 18 153 46 149 0 164 1185 24 2188
19.  Punjeb 531 318 65 67 52 24 19 72 1 4 1163
20. ' Rajasthan 870 803 20 208 444 D8 2 S5t 2083 231 32556




4L5 Writen Answers DECEMBER 8, 1908 to Questions 356

. 2 3 4 5 6 7 8 ) 1 1 12 13
21, Sikkim 0 0 0 2 0 0 0 0 7 0 9
22 Tamil Nadu 1438 1138 14 56 149 172 0 395 14995 331 18688
23.  Tripura ' 20 10 3 10 8 5 4 6 8 0 154
2. Uttar Pradesh 8217 7172 1264 887 2513 1652 514 2422 15373 625 40739
25.  West Bengal 224 56 121 53 32 49 43 34 614 4 1230
Total (States) 19549 15675 2139 3749 4821 6399 998 6138 67951 2100 149584
26.  A&N Isiands 3 0 1 2 0 0 0 0 62 0 88
27.  Chandigarh 4 s 0 0 17 0 . 0 3 19 0 49
28.  D&N Havel o o o o o o 0 0 0 0 0
20. Daman & Diu 0 0 0 o o 0 0 o 12 0 12
.
30.  Delhi 7 127 4 76 199 9 4 82 225 0 838
.
31.  Lakshadweep 0 0 ) 0 0 0 0 0 0 0 0
32.  Pondichery 12 4 0 2 3 0 0 3 431 2 112
TOTAL (UTs) 85 175 41 80 219 9 4 88 366 2 107
TOTAL (ALL-INDIA) 19844 15850 2180 Bm 5040 6404 1002 6226 88317 2171 150863

A
%, Source: Crime in lndia data.




387 Wiiten Answers AGRAHAYANA 17, 1920 ‘{Saka) o Cusstions’ 158
Statement-ii
Persons convicted under hemous crimes during 1996
8l SineUTICly My  Amepl  CH N Rape J Dacly  Pupan  Rodbey  Row Awn  Tosl
No. To commt  Amourtng % won
Wder 10 Muder Aducton Assombly
o Dacoly
1 2 3 4 5 6 7 8 | ] 10 1 12 13
1. Ar?dnra Pradesh 1485 787 41 280 165 470? 0 38 4117 182 7886
2. Amunachal Pradesh 4 0 0 1 0 7 0 18 1 1 32
3. Assam 492 76 7 108 84 143 2 154 659 98 1823
4. Bihar 2053 2455 178 620 941 2050 216 972 31038 37 40567
5. Goa 26 1 3 3 4 0 ] 1 119 0 167
6.  Gujarat 213 124 1 42 55 9 o 85 758 6 1263
7. Haryana So4 180 3 115 108 7} 29 108 562 112 1788
8.  Himachal Pradesh 39 22 4 27 3 0 0 2 82 2 181
9.  Jammu & Kashmir 28 30 2 20 15 1 0 4 20 0 120
10.  Karnataka 198 3 4 16 14 48 ] 62 829 2 130
1. Kerala 217 144 2 46 3 27 26 34 1708 108 2392
12.  Maghya Pradesh 2872 2010 52 786 319 227 108 549 3242 443 10809
13.  Maharashtra 693 314 23 1688 108 138 0 253 2965 102 4780




359 Written Answers DECEMBER 8, 1988 to Questions 360
; 2 3 4 5§ '8 7 8 9 10 1 12 13
14, Manipur 0 0 0 0 0 0 0 0 o 0 0
15.  Meghalaya 1 2 0 1 4 10 0 23 154 2 197
16. Mizoram [ 0 1 2 0 0 0 5 0 0 13
17. Nagaland 10 1 1 9 6 6 0 88 0 0 129
18. Orissa 258 321 11 113 17 133 0 121 652 54 1678
19.  Punjab 518 246 78 48 57 9 30 40 37 15 1078
20. Rajasthan 858 1204 36 280 479 120 48 513 25777 247 29653
21, Sikkim 12 ] 1 9 13 8 0 20 125 0 194
22. Tamil Nadu 1312 1483 20 4 12 240 0 260 12442 108 18152
23.  Tripura S8 3 0 8 .15 16 5 10 6 0 175
24. Uttar Pradesh 6434 5196 1233 884 1432 774 783 2575 18512 592 38415
25. West Bengal 330 60 60 41 20 38 33 35 866 1 1504
Total (States) 18599 14805 1793 3702 3985 4517 1288 6278 10‘039 2200 161885
26. A&N Islands 2 0o 0 0 0 0 [} 0o 0 ) 2
27.  Chandigarh 17 20 0 2 5 0 0 3 48 2 85
D&N Havelt 0 0 0 0 0 0 0 o 0 0 0




361,  Wntten Answers AGRAMAYANA 17, 1900 (Saka) to Questons 362
1 2 3 4 5 [ 7 8 9 10 1 12 13
29: ' Daman & Diu 5 1 () 0 0 0 () 0 0 0 6
30. Delht 156 170 45 81 198" ? 0o 20 127 1 904
31.  Lakshadweep 0 0 (] 0 0 e 0 0 0 0 °
32.  Pondicherry 172 27 0 . O 1 23 0 12 130 13 231
TOTAL (UTs) 197 218 45 83 202 30 0 218 M 16 1318
TOTAL (ALL-INDIA) 187068 15023 1838 3785 4187 4547 1288 6494 105341 2218 163313
Source: Cnme_in india data.
Statement-l
Persons convicted under heinous cnimes duding 1997
s StalerUT/Cly Mude Mgt CH Nt PRape Ninappg Oscoly  Pgem-  Mabbey Rl Arvon Toul
No. - : To comiit  Amownting [} o
Mede o Muter Abduckon sty
for Oncaly
1 2 3 4 5 [ 7 s 9 10 1 12 13
1, Andhra Pradesh 1152 714 14 301 115 881 0 381 3988 343 7587
2. Arunachal Pradesh 1 0 0 0 1 1 0 7 o 0 10
3. Assam 388 47 11 87 113 17 33 188 1081 73 2145
4 Bihar 1779, 1628 108 381 508 B33 - 147 571 8030 108 14908
5 Goa 8 1 2 16 1 0 0 5 72 3 108
M 13 T & a5 [ 7 105 874 67 1816




363 Written Answers DECEMBER 8, 1908 fo Questions 364
1 2 3 4 5 6 7 8 o 10 N 2 13
7. Haryana 420 177 47 110 80 52 28 87 429 28 1458
8. Himachal Pradesh 74 22 1 26 11 0 0 6 169 7 316
9. Jammu & Kashmir 44 61 0 8 0 0 0 0 19 1 133
10. Karnataka NA NA NA NA NA NA NA NA NA NA 0
11.  Kerala 235 198 8 36 5 18 1 60 1957 14 2539
12. Madhya  Pradesh 2756 2215 138 810 241 188 80 488 5307 681 12802
13.  Maharashtra 803 327 7 162 97 108 19 255 3302 142 5322
14, Manipur o 8 0 0 0 [ 0 0 0 0 5
15.  Meghalaya 28 5 0 7 8 25 0 12 9 9 101
16.  Mizoram 2 5 1 3 0 0 0 5 0 2 18
17.  Nagatand 18 38 3 6 21 18 0 18 2 0 120
18. Origsa NA NA NA NA NA NA NA NA NA NA 0
19. Punjab 412 184 46 66 20 1 30 9 , L 10 791
20.  Rajasthan 1032 1208 42 . 238 582 100 20 633 27168 370 31398
21. Sikkim ) 1 0 0 3 ] 0 3 45 0 67
22. Tamil Nadu 1188 1417 28 117 172 139 0 2068 10578 242 14173




366  Winlen Answors AGRAMAYANA 17, 1920 (Sake) to Questions 368
1 2 3 4 s o 7 8 9 10 1 12 13
23, Tripura 48 15 1 8 10 8 0 5 48 2 140
24.  Uttar Pradesh 7016 6911 1482 1108 2832 1862 419 2304 12780 550 37152
25.  West Bengal 232 789 6@ MW 5t €. 8 T 13 1450 .
Total (States) 18103 15479 2033 3609 49; 4064 857 5580 77641 2666 134748
26.  A&N lIslands 3 5 ° o ° 0 0 0 13 0 21
27.  Chandigarh 6 8 0 4 4 0 0 4 40 0 6
28. D&N Haveii 1 0 0 0 ° 0 0 0 21 0 22
29. Daman & Diu 5 0 6 0 0 0 ’o 0 1 0 18
30. Deihl 324 197 50 104 181 2 16 225 1713 6 127
31.  Lakshadweep 0 0 0 o 0 0 0 0 0 0 0
32.  Pondichery 4 32 14 4 1 12 0 1 495 0 606
TOTAL (UTs) 385 242 64 112 186 38 1 230 753 8 2002

18488 15721 2097 3721 65124 4002 873 5819 78394 2872 138748

TOTAL (ALL-INDIA)

Source: Crime in India Data.
Note: 1. NA Stands for Data Not Available

2. Figures are Provisional



387 Written Answers DECEMBER 8; 1908: to Questions 308

Statement-ly

The Forensic Science Laboratories functioning in the country under the Central as well as the State Govis. are as
under:—

Forensic Science Laboratories under the Central Gowt.

S.No. Name

1. Central Forensic Science Laboratory, CBI, New Deihi.

2 Central Forensic Science Laboratory, Calcutta.

3. Central Forensic Science Laboratory, Hyderabad:

4, Central Forensic Science Laboratory, Chandigarh.

5. Govt. Examiner of Questioned Documents, Shimia

6. Govt. Examiner of Questioned Documents, Hyderabad

7. Govt. Examiner of Questioned Documents, Calcutta

8. National Instiute of Criminology & Forensic Science, New Deihi

Forensic Science Laboratories under the State Govemments

S.No. State No. of - Location

Laboratories
1 2 3 4
1. Andhra Pradesh 4 Hydersbad, Vijaywada, Anantapur Vishidwapatham
2 Assam 1 Guwahati
3 Bihar 3 Patna, Ranchi, Muzafiarpue

‘\

4. Delhi 1 Dol

5. Gujarat 1 Ahmedabed: -




369 Written Answers AGRAHAYANA 17, 1820 (Saka) to Questions 370

1 2 3 4

6. Haryana 1 Madhuban (Kamal)

7. Himachal Pradesh 1 Shimia

8. Jammu & Kashmir 2 Srinagar, Jammu

9. Karnataka 3 Bangalore, Mangalore, Davanagere

10. Kerala 3 Thiruvananthapuram, Emakutam, Calicut

11, Madhya Pradesh 5 Sagar, Indore, Gaipur, Gwalior, Bhopal

12. Maharashtra 4 Bombay, Pune, Nagpur, Aurangabad

13. Manipur 1 Imphad

14. Meghalaya 1 Shiillong

15.  Nagaland ' 1 Dimapur

16.  Orissa 3 Bhubneswar, Sambaipur, Berhampur

17.  Punjab 1 Chandigarh

18.  Rajasthan 3 Jaipur, Jodhpur, Udaypur

19.  Tamil Nadu 7 Chennai, Coimbatore, Madurai, Vefiors, Tanjore,
Twuchuapelfl, Salem .

20.  Uttar Pradesh 2 Luciow, Agra.
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